
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

Principal Bench, New Delhi 

O.A No. 995/2019 

In The Matter of:­ 

Chander Singh 
Applicant(s) 

Vs. 

Union of India & Ors. 
Respondent( s) 

Sr. Particulars Page 

No. 
No. 

1. Joint Committee Report (Interim) with prayer for extension of 

time to the Committee in the matter of Q.A No. 995/2019 titled as 

Chander SinghVs. Union of India& Ors. in compliance to Hon'ble NGT 

order dated 24.02.2020. 

2. Annexure- I: Hon'ble NGT Order dated 24.02.2020. 

3. Annexure -11:Satellite Image of land use in an around mining lease 

area. 

Index - 

(Nazimuddin) 
Additional Director 

Central Pollution Control Board 
PariveshBhawan, East Arjun Nagar 

Delhi- 110032 

Dated: - 10.09.2020 
Place: - Delhi 
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